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(a) whether all the oatelories of 
Railway Audit atalf are entitled to the 
privilege of paaaes md P.T.O a. on 
the same terms and conditions a. are 
applicable to the Railway aervmts or 
only a certain category of employees; 
md 

(b) it the reply to the earlier part 
be in the nelative, what are the cate-
goriea of such employees of RBUway 
Audit Stalf who are granted these faci-
lities of free palses md P.T.O s.? 

The MIDIster of Slate ... the ...... -
try or 8a1lwa,. (Dr. ..... Sa ..... 
S ....... ): (a) Yea. 

(b) Does not arise. 

B_ 0WIIed ., BaIlwa, blPlOJ'-

8U. Sbl'l ..... tbIIa CbeWar: 
Will the Minister of RaUwa,. be 
plea;eel to state: 

(a) whether Government have de-
cided that no Government employee 
owning a residential house In Delhi 
within 18 Kilometres of the place of 
duty will be provided with Govern-
ment accommodation; 

(b) if so, whether the Railway 
Board have allO decided to. follow this 
decision in respect of realdential 
hou_ under the oontrol of the Rail-
way Department; and 

(c) if so, what action has been 
taken to get these housu vacated to 
meet the acute ahortage of Govern-
ment aocommodation in the Capital? 

The lIIIIIIRer of Slate Ia the ......... 
tr7 of Il8llwa,.. (Dr. ..... ...... , 
SiIIIb): (a) Yes. 

(b) Yea. 

(c) Detailed instructions are being 
isSUed. 

TutIIe .,.. ... t_ to ,apall 

.1f. SJarI , ........ t Melita: Will the 
Minister of C_ be pleased to 
state: 

(a) whether it i. a fact that a hilh-
power 8-men tutile deleption head-
ed by Sbri R. A. . Potdar went to 
Japan for study tour; and 

(b) if so, whether the dele.ation 
has submitted any report to Govern-
ment? 

'1'IIe Depa&:r ......... r ID the _s-
tr:r of c-rce (8hrl S. V. Ra_-
IW&IDJ') : (a) No, Sir. 

(b) Does not arise. 

New 8a1lwa, LIDea 

8U. Slui B. 8. Paade:r: Will the 
Minister of BaIlwa,a be pleased· to 
state: 

(a) whether Govermnent has receiv-
ed any proposals from the various 
State Governments relardinl the 
construction of new railway linea dur-
ing the Fourth Five Year Plm; 

(b) if 10, whether Madbya Pradesh 
Government have alIo submitted pr0-
posals: md 

(c) if 80, what oonsideration is be-
ing given to these .propoaals? 

The Depat:r MlDWer .. the \IIIaIa-
try of BaIlwa,. (Sbn· S .... Nath): 
(a) to (c). So far the State Govern-
ments have not been aaked to .end 
their recommendations for new lines 
to be taken up during the Fourth 
Plan. However, lOme State Govern-
ments have, on their own, submitted 
oertain proposals. No ouch propooals 
from Madhya Pradesh Governm~nt 
have been received. 

The proposala that have been al-
ready received/may be received in 
future. when called for, will be given 
due consldention at the appropriate 
time, while flnallalng the Ii,to of new 
lines for the Fourth Plm, In oon-
junction with the Planning Commlo-
sion. 




